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Title: Issue regarding demand for removal of the Jharkhand Government.
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The House stands adjourned to meet again at 2 o'clock.

&€| (Interruptions)

The Lok Sabha then adjourned till Fourteen of the Clock.

The Lok Sabha re-assembled at One Minute past
Fourteen of the Clock.

(Shri Arjun Charan Sethi in the Chair)

...(Interruptions)
SHRI ADHIR RANJAN CHOWDHURY (BAHARAMPUR): Sir, please allow me to speak one sentence. ...(Interruptions)
HON. CHAIRPERSON: Shri Ashwini Kumar Choubey:

...(Interruptions)
HON. CHAIRPERSON: 'Zero Hour' is over.

SHRI ADHIR RAMJAN CHOWDHURY : It is not a 'Zero Hour' issue, Sir. For the last few days, we have been putting forward our submission for
consideration that we should be allowed to raise a discussion on ‘communal violence' under Rule 193. ...(Interruptions)

SHRI RAJIV PRATAP RUDY (SARAN): Why is this special dispensation to him, Sir? ...(Interruptions)
HON. CHAIRPERSON: Hon. Member, the time for raising such issues is over.,
...(Interruptions)

THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION AND MINISTER OF PARLIAMENTARY
AFFAIRS (SHRI M. VENKAIAH NAIDU): Hon. Chairman, Sir, we have heavy business. We have been discussing 'drought and flood' for the last two
days. I would urge the Chair and also the House to take that up and complete it within one-and-a-half hours or two hours. Then, we have to take up
SEBI and we also have other business. Hon. Members can bring any other issue to the notice of the Chair which can then be discussed in the
Business Advisory Committee also. So, please take up the next item 'drought and flood'. ...(Inferruptions)

SHRI ADHIR RANJAN CHOWDHURY : Sir I am not raising any issue. I am simply saying that from our Party, we have already forwarded a
submission with a request that a discussion on 'communal violence' may be considered. It needs to be considered. ...(Interruptions)

HON. CHAIRPERSON: Please sit down.



SHRI ADHIR RANJAN CHOWDHURY : What is this, Sir? You are not allowing me to speak one sentence. On behalf of our Party, for days together,
we have been submitting a request. ...(Interruptions)

HON. CHAIRPERSON: You have already spoken. Please sit down.
...( Interruptions)

SHRI ADHIR RANJAN CHOWDHURY : What is this, Sir? ...(Interruptions) 1t is better if the Government says that we should not come to the House.
...(Interruptions)

HON. CHAIRPERSON: You have already spoken for more than a few seconds.
... Interruptions)

HON. CHAIRPERSON: Now, we shall take up Matters under Rule 377.



